Written Answers to [9 December, 2015] Unstarred Questions 261

1 2 3 4

Infrastructure for Development of Tehri
Lake and Surroundings as New Destination-
District Tehri, Uttarakhand

4. Rajasthan Development of Sambhar Lake Town and 63.96
Other Destinations under Desert Circuit in
Swadesh Darshan Scheme

5. Nagaland Development of Tribal Circuit Peren- 97.36
Kohima-Wokha, Nagaland

Declaring Giroudpuri a tourist spot

+1262. DR. BHUSHAN LAL JANGDE: Will the Minister of TOURISM be
pleased to state:

(a) whether Giroudpuri Dham in Chhattisgarh has been declared tourist spot and
the funds sanctioned by Centre for its development, are being utilized;

(b) whether an order has been passed to make a trust for Giroudpuri Dham so
that the pilgrims do not face inconveniences in the absence of any trust; and

(c) whether it is possible to make security arrangements for thousands of pilgrims
visiting the place after establishing Giroudpuri Dham trust?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) to (c¢) Declaring a place as a tourist spot is the responsibility of
the State Governments and Union Territory Administrations, Giroudpuri Dham in
Chhattisgarh has been declared by the State Government as a religious spot. The State
Government of Chhattisgarh has informed that funds sanctioned by the Ministry of
Tourism have been placed at the disposal of the District Collector Baloda Bazar. As
per the State Government, no order has been passed to make a trust at Giroudpuri
Dham, and security arrangements can be made for thousands of pilgrims visiting the
place with the help of District Police, independent of existence of trust.

Upgradation/beautification of Durga Hatkoti temple
1263. SHRI K. C. TYAGI: Will the Minister of TOURISM be pleased to state:

(a) the guidelines fixed by Government to promote tourism in the country
particularly hilly and rural areas;

T Original notice of the question was received in Hindi.



